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*677. SHBI  G.  MALLIKARJUN 
RAO:  Will the Minister of  AGRI­
CULTURE AND IRRIGATION  be 
pleased to state:

(a) whether the  Central Govern­
ment are giving  any financial assis­
tance  to  the  States to buy paddy 
lying with the peasants, not purchas­
ed by FCI; and

(b) if so, the amounts given?

THE MINISTER OF STATE  IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI  BHANU 
PRATAP SNGH):  (a) Central Gov­
ernment are not giving any financial 
assistance to the States to buy paddy 
from the peasants  which are  not 
purchased by Food Corporation  of 
India.  It is the primary responsibi­
lity of the  State  Governments to 
arrange for requisite  finance  for 
undertaking procurement  operations 
of paddy.  Apart from making  the 
budget provisions, the State Govern­
ments also avail of cash credit limits 
extended by the Reserve Bank  and 
the nationalised banks.  Requests of 
State  Governments for  the  cash 
credit facilities are supported by the 
Central Government  when approa-
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(b)  As the cash credit arrangements 
are directly arranged by the  State 
Governments through  the  Reserve 
Bank, it is not possible to supply in­
formation regarding financial arrange­
ments for purchase of paddy only.
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'Will the Minister of AGRI- 
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<b) the functions of this Board;

(c) the tithe by Which it tftUf be set 
up; and

(d) financial implications thereof?

THE  MINISTER  OF AGRICUL­
TURE AtfD IRRIGATION  (SHRI 
SURJIT SINGH BARNALA):  (a) to
(d). A proposal for the setting up of 
a Pepper and  Spices  Development 
Board was considered by the  Gov­
ernment. It was, howeverl decided 
that |a order to achieve the objec­
tives of increased production and ex­
ports a Task Force consisting of the 
represenitatives  of  Ministries  of 
Agriculture and  Irrigation (Depart­
ment of Agriculture) and Commerce, 
ICAR and Planning Commision may 
be constituted. Accordingly a  Task 
Force has been constituted under the 
Chairmanship  of  the  Secretary 
(A&RD) in order to review the pro­
gress of development programme for 
Pepper and Sptoes and for suggest­
ing suitable measures for increasing 
the production and exports of pepper 
and spices.

I.C.A.R. Plan to stop up Research In 
Tribal Areas

•679. SHRI JANARDHANA POO- 
JARY:  Will the Minister of AGRI­
CULTURE AND  IRRIGATION  be 
pleased to state:

' (a) whether I.C.A.R has drawn up 
a plan  to step up research in tribal 
areas, and

' (b) if so, the details thereof?

•THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION  (SHRI BHANU 
PRATAP SINGH):  (a) Yes Sir.

(b)  A note has been placed on the 
Table of the house.
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The following projects have 
sanctioned for resqujtth Injfor 
areas and ’ are implemented. —

t  & Operation! Research 
for EcoMjgfo 'Development 
bal People Is  Melghat 
AmravatL




